SCHEDULE
R)RMAT FOR STATISTICAL DATA FOR THE MONTH OCTOBER 2020

(SEE RULE 3)
NAME OF COURT NO_ OF PENDING NO. OF NEW NO. OF CASES TOTAL CASES AVERAGE NO. OF
(ON THE 1" DAY CASES DISPOSED PENDING IN THE DAYS TAKENTO
OF MONTH) INSTITUTED DURING THE COURT (ON THE DECIDE THE
DURING THE MONTH LAST DAY OF CASE
MONTH THE MONTH
2 3 4 S 6 7
COMMERCIAL 1239 92 10 1321
COURT AJMER
L’ i A,/
—
T



MONTH OCTOBER 2020

FORM 2
LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH
S.NO. COURT DISTRICT CASE NO. PETITIONER/ ADVOCATE DATE OF DATE OF E-PAYMENT OF
RESPONDENT REGISTRATION COURT FEES
1 2 3 4 3 6 7 8
1 COMMERCIAL | AJMER NIL NIL NIL NIL NIL
COURT AJMER




MONTH OCTOBER 2020

|

FORM 3

LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH

|
|

S.NO. COURT DISTRICT | CASE NO. PETITIONER/ | ADVOCATE DATE OF DATE OF E-PAYMENT OF
RESPONDENT REGISTRATION COURT FEES
1 | 2 3 4 5 6 7 \ X
COMMERCIAL | AIMER NIL NIL NIL NIL NIL \
COURT AJMER
e




S NO

MONTH OCTOBER 000
LIST OF TOTAL NO OF CASES RANDOMLY ALLOCATED DURING THE MONTH

FORM 4
COURT IS TRCT COURT NAME COURT NO CASE TYP®
J \ B s -
COMMIE RCTIAL NIL NIL NIL NIL

CORT AIMER

CASE COURN (NO
OF CASES
RANDOMLY
ALLOECATED

7




MONTH OCTOBER 2020

[ | FORM 5
[ LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH
SNO.| COURT [DISTRICT| CASENO. | PETITIONER/ | ADVOCATE DATE OF DATE OF CASE
RESPONDENT REGISTRATION MANAGEMENT
HEARING
1] 2 R 4 5 6 7 8
COMMERCIAL | AJMER 153/2018 SBI/ASHOK | MANISH 18-08-2018 13-10-2020
COURT AJMER MATHUR

PR T TR



COMMERCIAL COURT AJMER

MONTH OCTOBER 2020
FORM 6
s _ CONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF SEPTEMBER 2020
M COURT DISTRICT | CASENO. | PETITIONER V/S | ADVOCATE|  DATEOF | WHETHER URGENT | DATEOF  DAYS FOR| NATUREOF | DATEOF | NO.OFDAYS | ACT
ol RESPONDENT REGISTRATION RELIEF WAS DECISION | DISPOSAL |  DISPOSAL  EXECUTIO FOR | SECTION
- SOUGHT AND PRE ‘ (CONTESTED/ | NOF | EXECUTION |
‘ INSTITUTION r SETTLED) | DECREE  OF DECREE |
| | MEDIATION DID ; ! FROM DATE |
; NOT TAKE PLACE 1 i OF DECISION
| | " YES/NO ! ‘
1 2 3 | 4 5 6 7 8 9 . 10 11 1 12 13 14
COMMERCIAL | AJMER | 14472018 ICICY AVTAR | 10-01-2017 NO 23-10-2017 | 1408 | CONTESTED | - - | -
i e MAHIPAL | SINGH | |
UPPAL -‘

T

TMETR ATATET Yy




' A

FORM -7

-

SUMMARY OF COMMERCIAL CASES DURING THE MONTH SEPTEMBER 2020

S.NO.

COURT

2

AJMER

- OO OO O

-
COMMERCIAL COURT

OCTOBER- 2020

TOTAL NO. OF TOTAL NO .

DISTRICT NO. OF PENDING | TOTAL NO. OF
(ON THE 1% DAY CASES CASES DISPOSED | CASES PENDING
OF MONTH) INSTITUTED DURING THE | AT THE END OF
DURING THE MONTH THE MONTH
MONTH
3 4 B 5 \ 6 7
AJMER 1239 \ 92 10 1321
TR

ARSI ATaTd FehE



- SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE INS’ﬂTUTION MEDIATION AND SETTLEMENT DURING THE MONTH

OCT )CTOBER- 2020

" NAME OF MEDIATION CENTRE | TOTALNO.OF | TOTALNO.OF | TOTAL NO.OF | TOTAL NO. OF NON  TOTAL NO. OF
(FOR EXAMPLE DLSA OR MAIN | APPLICATIONS | APPLICATIONS CASES SETTELED | STARTER CASES APPLICATIONS
MEDIATION CENTRE MUMBAI) | PENDING ON 1 DAY | RECEIVED DURING DURINGTHE |  DURING THE PENDING AT THE

' ONTHEMONTH | THE MONTH MONTH “ MONTH END OF THE MONTH

1 g — ""”7"“_’_—“”’_‘_"'" i i | - $ S

3 B 5 | 6 7
NIL NIL NIL | NIL | NIL ' NIL |

i y RE— e ——— 1 L )

L “ar /’7/,.
-

TUMRTT

AT STOTAG AT



Month - OCTOBER 2020

Format for Statistical data
[See Rule 3(1)]

‘No. of cases (on the 1% day
of month of )

No. of new cases instituted
(during the
month as per column 3)

Total cases pending in the
court (on the last day of the
month as per column 3)

S,

COMMERCIAL

'COURT




~COMMERCIAL COURT JODHPUR METRO, JODHPUR
' Month OCTOBER 2020 : 5%
Form 1
List of cases e-filed during the month
Petitioner Name Vs. Respondent Name Advocate




Sheet3
COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH OCTOBER 2020
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner Name Date of e-

Sr. Vs Respondent Date of payment of Court
No-. Court District Case No. Name Advocate Registration Fees

T 2 3 4 5 6 7 8

NIL.
1 Commercial court Jodhpur




Sheets
COMMERCIAL COURT JODHPUR METRO,

JODHPUR
MONTH OCTOBER 2020
FORM 3
List of cases in which Electronic Service of Process has taken place during the month
Petitioner Name Vs, Date of Date of Electronic |
Court District Case No. Re;p;)l:(:ent Advocate Registration Service of Process
8
2 2 ! ; fnL .
Commercial Court Jodhpur -

Page 1




JODHPUR

COMMERCIAL COURT JODHPUR METRO

MONTH - OCTOBER 2020

Form 4
List of total no. of cases randomly allocated during the month

Court
Name

Commercial court

ur

Jod

ict

Di

Jodhpur




COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH - OCTOBER 2020

Form 5

List of cases in which Case Management Hearing was held du

ring the month

District Case No. Petitioner Name Vs, Advocate
Respondent Name
2 3 4 - :

Commercial court

Jodhpur




Sheet7

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH SEPTEMBER 2020

Form 6

Contested commercial cases disposed during the month

Court District | Case No. | Petitioner Name | Advocate | Dateof | Whether Date of | Daysfor | Natureof | Dateof | Number of [Act Section
No. Vs Respondent Registration|  Urgent Decision | disposal | Disposal |executionof| daysfor | /
! Name Relief was (Contested |  decree  |execution of]
sought and /Settled) | decree from
Pre- '~ date of
Institution decision
Mediation
did not take
place
(Yes/No) z
1 2 3 4 5 6 T, 8 9 10 11 12 13 14
1 | Commercial | Jodhpur - = == = = - == - = = =
court




Sheetg

COMMERCIAL COURT JODHPUR METRO, JODRPRU

Month OCTOBER 2020

Form 7

Summary of Commercial Cases during the month

District Total number of cases | Total number of cases
pending on the 1st day of | instituted during the
the month month

4 5

1348 67




Sheet9

COMMERCIAL COURT JODHPUR METRO, JODHPUR

MONTH OCTOBER2020

List of cases received for Pre-Institution Mediation and Settlement during the month

[Name of Mediation Centre  |Total number of

Total number of applications |Total number of '
[For example, DLSA or applications pending on the [received during the month  [casessettled otale: :;n;;mm‘{he Otzlc::{:nbsﬂ p:rfding at
No.. Main Mediation Centre 1st day of the month duringthe month nth > pend of the month
Mumbai] : :
1 2 3 4 5 6 7
1 g o = e a o=




S-1 Form-1

Court Name COMMERCIAL COURT KOTA
Month OCTOBER/2020

Format for Statistical data

[See Rule 3(1)]
/S.No. Name of Court No. of cases| No. of new | Total cases ; No. of cases Days taken
| | (on the I cases pending in = disposed  to decide the
day of instituted [the court (on| (during the case
oK _, month of ) | (during the | the last day A month as per
; | ; month as |of the month! column 3)
| | | per column |  as per ’
| 3) column 3) /
/’ | |
|
Eoa 2 3 ] 4 ] 5 ] 6 (7)
.~ COMMERCIAL
! 1 2 COURT KOTA / 992 / 7 [ 997 / 2 N/A /

Scanned with CamScanner



S-2 Form-1

Court Name COMMERCIAL COURT KOTA
Month OCTOBER/2020

Form 1
List of cases e-filed during the month - L R fe.
Sr. Court District Case No. | Petitioner = Advocate | Advocate |Advocate E- D'f\te oi: Date\'o
No: Name Vs. Mobile | mailld | Registration filing
Respondent Number | i
Name \ K‘
-1 -2 -3 -4 -5 -6 -7 \ - \ 9 -10
1 co EES%XL COURE KOTA NIL NIL NIL NIL |\ NIL \1\ NIL NIL

Page 1

Scanned with CamScanner



Court Name COMMERCIAL COURT KOTA

——Month OCTOBER/2020
| Form 2 =
List of cases in which e-Payment of Court fees was made during the month W
; Petitioner | “\l ‘
Name Vs \\ . Date of e- |
ST. Respondent | Dateof | payment of
No. Court District Case No. Name Advocate 1_Reg1st;at10n‘x CourtgFees \
-1 -2 -3 -4 -5 -6 - | i \\
1| COMMERCIAL |y NIL NIL NIL NIL NI
COURT KOTA \ \ | |
oV

Page 1

Scanned with CamScanner



S-2 Form-3

Court Name COMMERCIAL, COURT KOTA

Month OCTOBER/2020

, / Form 3List of cases in which Eleé;ro;ng Sgrvnceof }?rocess'has

taken place during the month

: &

Scanned with CamSéanner

Petitioner | - Date of
Name Vs. \ - Electronic
S Respondent | Dateof | Service of
N(I; Court District Case No. Name Advocate |Registration| Process
bl -2 -3 4 | 5 -6 \\ 7\ %
1 COMMERCIAL | = ¢ 51a NIL \ NIL \ NIL \ NIL NIL
COURT KOTA \ \,_\
2] | | *
an”*

Page 1




S-2 Form-4

Court Name COMMERC] AL CO

‘ URT KOT
Month OCTOBER/2020 "
. D - ~ Form 4
| List of total no. of cases randomly allocated during the month
Sr. \ Court District Court | CourtNo. \\ Case Type ' Case Count
NO. Name \\ (NO of
\ . cases
\ . randomly
\ i\&kmamﬂ
-1 2 -3 -4 > )
COMMERCIAL \
1 COURT KOTA o ik h o | .
o \ \ \ \ \ \
Y

Page 1

Scanned with CamScanner



Scanned with CamScanner

S-2 Form 5
Court Name CO
M,MERCIAL COURT KOTA
Month OCTOBER/2020
 Forms
| List of cases in which Case Management Hearing was held during the month
Sr. "{Court District Case No. Petitioner |Advocate Date of Date of \
No. Name Vs. ‘\ Registration manage(r:g::\t \
Respondent | | Hearing |
Name \.
-1 2 3 -4 3 4 ! :
' COMMERCIAL | “
I courTkoTA | KOTA b o R .
| | | |
Y
Page 1



S-2 Form-6

Court Name COMMERCIAL COURT KOTA
Month OCTOBER/2020
Form 6 \
Contested commercial cases disposed during the month
Case No. Petitioner Advocate  Date of Whether Date of Days for Nature of \Da\e of y\Numbcr of \Act Section
Sr. Court Name Vs Registration |Urgent Decision disposal Disposal \execution of |days fo‘r \\
No. Respondent Relief was (Contested \decree \execution of \
Name sought and /Settled) \d\ccree from |
Pre- date of \
Institution \ decision \
Mediation \ \
did not take \ \ \\
place \
(Yes/No) N
7 -g| -9 -10 -1l -12 13 -4
- -2 \
! COMMERCIAL NIL NIL NIL NIL \ NIL NIL \ NIL
COURTKOTA \ \ | \ \
2 \\77C
Page 1

Scanned with CamScanner



2

Total \Tota\ Total
number of number of number of number of
cases cases \cases cases

pending on instituted \disposed pending at
the 1stday during the during the  the end of
of the month month month the month

3 -4 -5\ -6 -7

COMMERCIAL
COURT KOTA

992 7 2 997

Page 1 )®

,\)) \\ "\DD

Scanned with CamScanner



Med Form-6(1)

Cou
't Name COMMERCIAL COURT KOTA

Centre [For exam

ple,
DLSA or Main Mediation
Centre Mumbaj]

Month OCTOBERIZOZO

Total |Total Total
number of number of number of
applications applications |casessettled non-starter applications
pending on |received duringthe |cases during pending at

the Istday |during the |month {the month  the end of
of the month|month \

number of number of

\ ‘the month
\ \
\ \
-1 2 3 4 -5\\ -6 7
COMMERCIAL COURT, AT NIL | NL L WL
KOTA \
\
\
Page 1 e

Scanned with CamScanner



Scanned by CamScanner
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Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month October, 2020

Format for Statistical data
[See Rule 3(1)]
S.No.| Nameof |[No. of cases (on the|No. of new cases instituted| Total cases pending in the |No. of cases disposed (during|Days taken to decide
Court  |1% day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
-1 -2 -3 -4 5 -6 -7
1 C.C.2, 786 0 786 0 N/A

P
Ju %g e

Commescial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020
Form 1
List of cases e-filed during the month
Sr. | Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Date of Date of e-
No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
Name
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10
1 C.C.2 | Jaipur Metro II,
Jaipur Nil

Judge
Cemmercial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020

Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs Date of e-
Sr. Respondent Date of | payment of
No. Court District Case No. Name Advocate |Registration| Court Fees
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
1 C.C.2 I1, Jaipur Nil Nil Nil Nil Nil
(@l
Jitge—

Commenrcial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020
Form 3 List of cases in which Electronic Service of Process has taken place during the month
Sr. Court District Case No. | Petitioner | Advocate Date of Date of
No. Name Vs. Registration| Electronic
Respondent Service of
Name Process
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 [|Jaipur Metro Nil Nil Nil Nil Nil
I1, Jaipur
Jud i At

Commercial Court No. 2

Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month October, 2020

Form 4
List of total no. of cases randomly allocated during the month
Court District Court Court No. | Case Type [ Case Count
: Name (No. of
cases
randomly
allocated)
-2 -3 -4 -5 -6 -7
C.C.2 [Jaipur Metro Nil Nil Nil Nil
I1, Jaipur

L oaom A7
Judge

¢ ~mmarcia! Court No. 2
Jaipur

(@ A
g



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020
Form 5
List of cases in which Case Management Hearing was held during the month

Sr. Court District Case No. | Petitioner | Advocate Date of Date of case

No. Name Vs. Registration | management
Respondent Hearing
Name
-1 -2 -3 -4 -5 -6 -7 -8
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil Nil
I1, jaipur

Cemmercial Court No. 2
Jaipur



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020
Form 6
Contested commercial cases disposed during the month
Sr. Court District Case No. | Petitioner | Advocate | Date of Whether Date of Days for | Natureof | Dateof | Number of | Act Section
No. Name Vs Registration| Urgent Decision disposal Disposal |execution of| days for
Respondent Relief was (Contested | decree |execution of
Name sought and /Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
No)
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14
1 C.C.2 [Jaipur Metro Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
11, Jaipur

B Niam At
rt No.2

Gommercial Cou
Jaipur




Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020

Summary of Commercial Cases during the month

Form 7

Total number of

Total number of

Sr. Court District Total number of [Total number of]
No. cases pending | cases instituted | cases disposed [ cases pending at
on the 1st day of| during the during the the end of the
the month month month month
-1 -2 -3 -4 -5 -6 -7
1 C.C. 2, Jaipur Metro II, 786 0 0 786

(@ A

Judge
Gommercin
Jaipur

Ats

! '.\_u{iNOIZ



Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month October, 2020

List of cases received for Pre-Institution Mediation and Settlement during the month
Name of Total number |Total number |Total Total Total
Mediation of of applications |number of ~[number of  [number of
Centre [For applications [received during|casessettled [non-starter applications
example, pending on  [the month duringthe |cases during [pending at
DLSA or Main |the 1st day of month the month [the end of
Mediation the month the month
Centre
Mumbai]

-1 -2 -3 -4 -5 -6 -7
1 Nil

Judge—

Commarcial Court No. 2
Jaipur



. No. of cases pending
Name of the I =

Courn

SN (on the M day of

Month)

~ -

) (2) (3

Commercial
Court no 3,
Jaipur
Metro-i1

648

Statical Data Format

SCHEDULE
Format for statistical data for the Month of October. 2020
(Sce Rule 3)

Total cases pending in the court
(during the month as per (on the last day of the month as
column 3) per column 3)

) () {6)

No. of New cases instituted .
No. of cases disposed (during

the month as per column 3)

0 648 0

Average no. of days taken 1o
decide the case

(/)

N/A




Commercial Court No 3, Jaipur Metro-11
Month October-2020

Form-2

o U fooe,

Fist ol cases in which e-Payment of Court fees was made during the month

SN  onrt Inistrics € ase No
(1) () (3 (4)
O ommercial
Court no 3, : y
1 Jaipur Metro N l' N ‘l
1

Petitoner vis
Respondent

(5)

Nil

Advocate

(6)

Nil

Dste o
Repgistration

(7)

Nil

Date of ¢ -Payment of
Court ¥ ees

(8)
Nil
gmﬁﬁ‘ﬂﬂ?
Commercial 0



SN

(1)

Sl s e e et

Commercial Court No 3, Jaipur Metro-11
Month October 2020
I'orm-3

List of cases in which Electronic Service of Process has taken place during the month
Date of e-Payment of

b
Court st Case No Petitioner v/s Advocate Date of Registration
Respondent N Court Fees
12y (3) (4) (51 (0) (7 8y
( ommercial
Court no 3, N'Ii Nll Nll Nll Nﬂ Nﬂ.

Jaipur Metro-

: ’fm{)



Randomiy Allocated case

Commercial Court No 3, Jaipur Metro-11
Month October-2020
Form-4

List of total no. of cases randomly allocated during the month
Case Count {No. of cases

Court District Court Name  Court No. - Case lype randomty allocated)
(2) (3) (4) 15) (6) 0 (7)
Commercial
& .
ourtnod, Nll ________________

Jaipur Metro-

1




Pial of cases i whaich Case Management Hlearing,

t ourt

.
1 ommeccinl
ot nn 1,

Taspur Vietvo
1]

[ g et e e aring

Commercial Court No 3, Jaipur Metro-13
Month October 020

Tarm ©

was held during the month

Pelilioner vis Prate ol Duie of cafe
Advocale Manapement

fnatricr Case No
Respondent Repistralion .
learng

(1) (4) (5) (6) (7) (8)

2y gurrﬁﬁ)

Judage

Commorcio] Ce

Jel



Co oot o e

Commercial Court No 3, Jaipur Metro-11
Maonth Octobey 2020
Larm 6O
Contested Commercral Cases disposed ducmy the month of September, 2026

Mool da
Whether wpgent et 4

Nature ol lin
Petthiones M soue bl aned e ate ol
SN ook Py kit L Drate ol ! Frae ol Lravs b (R ol Croition ol
- N Vs Mbvocate hshituton Medition Creouiiom AT Sechon
o e Wepstranom yecision “l'.ll'lﬁ'..|| {0 ontested decree vom
Lesponden did now ke place ol decree
X Settledy dale ol
Yes/No
{ 1y N . Il\‘l IS Hn
(RR) th (9 16 () (R} ] (14 (Lh 1 (11 (1%
L ommercml

p Cowtne n Jaiput

Anipa Metro Nt Nl Nif Nil Nil N Nil Nil Nil Nl N1l

Metro-dt
o i l!?r;ﬁ
prrk‘j‘ y



Vg b f e

Commaercinl Couvt No A, Jatpury Metro 1)
Nlowtly ¢ Yobohwey POV 0

Vo

DUy Ob Comniere il © it the oty

Vol vl Ponad annmbiey b Potal noenbe s o
N oowny t‘l Wit bt ‘\u |\"Hl}‘ l(“'\] hu ‘\““ HATR (SRS AT} o paes ol CAREe S T 1\!\15\,' il
! i L] L
o e T by ol institute. iy hi g ths thee vrd of thye
vhi by
R . e month month ot hy
A (A 4y {5 (6 ty
Commercind
i Comt ng A, ‘;H‘“‘“
Jipur Mot NMetro- 1 048 ] ) 648
i1
F_.

~ana 1 02
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Commercint Court No Vohaapary Metro-11
Nontdy Ociobey ot

1, L 1‘"‘-1\ IH‘\ 1\'\ Ill
| hY At \ x,‘\_l\ v "
. veartv et by Py . N
NN o Nediation R Pres hstanon Mediaon and Settlement during the month
bostad ey
: A MU N g ) Fawad
NN iy TUT TR AN ey ol
NN G N il ' o baotal ey o Yobid iy ol o Vot v b apphic ation
i W oy gy LLLAL .
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S-1 Form-1
Court Name — Commercial Court no. 4, Jaipur

Month — October, 2020

Format for Statistical data
[See Rule 3(1)]

S.No.| Name of |No. of cases| No. of new l Total cases | No. of cases | Days taken
Court (on the 1% cases | pendingin | disposed |to decide the|
day of instituted [the court (on| (during the case
month of ) | (during the | the last day | month as per
month as per|of the month| column 3) | 3
column 3) as per |
column 3)
i
-1 -2 -3 -4 -5 -6 7 ! )
!Commercial ‘i !
1 | Courtno. 4, 824 0 824 0 i -
| Jaipur | B ‘\.,A“

Page 1



Court Name- Commercial Court No. 4, Jaipur

S-2 Form-1

R N Month- October, 2020 =
I Form 1
L o List of cases e-filed during the month ) )
“ Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Dateof | Dateofe-
No. Name Vs. Mobile mail Id |Registration| filing
Respondent Number
l Name e I
1} a2 3 -4 57 6 7 8 9 -10
' 1 Commercial ' )
2 Court no. 4,| Jaipur | Nil
L | Jaipur | L. [ R
Page 1




'|Commercial

-2

Court no. 4,
| Jaipur J

Court Name- Commercial Court no. 4, Jaipur

I

S-2 Form-2

Date of e-
Date of | payment of
Registration| Court Fees
-7 -8

Month- October, 2020
Form 2
~ List of cases in which e-Payment of Court fees was made during the month
| Petitioner N
Name Vs
Respondent

District | CaseNo. | Name | Advocate
3 | 4 | 5 | 6 |

Jaipur - - -

Page 1




S-2 Form-3

L L
‘ Month- October, 2020

Form 3List of cases in which Electronic Service of Process has taken place during the month

~ Court Name- Commercial Court no. 4, Jaipur

Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. | Court | District | CaseNo. | Name | Advocate |Registration| Process
-1 -2 3 -4 -5 -6 -7 -8
| Commercial
I Court no. 4, Jaipur 2 2 - - _

[ 1 | Jaipur |

Page 1



S-2 Form-4

Court Name- Commercial Court no. 4, Jaipur
‘Month- October, 2020

Form 4

Sr.
No.

List of total no. of cases randomly allocated during the month
Court District Court Court No. | Case Type | Case Count
Name (No. of
cases
randomly
allocated)
-2 3 -4 -5 -6 -7
Commercial
Court no. 4, Jaipur Nil
Jaipur

Page 1



S-2 Form-5
77(73799rt Name- Commercial Court lio.;4, Jaipur

Month- October, 2020

Form 5
| List of cases in which Case Management Hearing was held during the month
Sr. Court District Case No.  |Petitioner [Advocate |Date of Date of case
No. Name Vs. Registration [management
Respondent Hearing
. Name : )
| -2 -3 4 -5 -6 -7 -8
1/Commercial
Court no. 4, Jaipur - - - - -
Jaipur

Page 1



S-2 Form-6
| - Court Name- Commercial Court no. 4, Jaipur
Month — October, 2020

Form 6
Contested commercial cases disposed during the month |
Sr. Court District [Case No. |Petitioner |[Advocate |Date of Whether Date of  |Days for |Nature of |Date of Number of |Act Section |
No. Name Vs Registration |Urgent Decision |disposal |Disposal execution of |days for l,‘
Respondent Relief was (Contested |decree execution of |
Name sought and /Settled) decree from ‘i
Pre- date of |
Institution decision |
Mediation \
did not take |
place (Yes/ |
No) \
-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -1 -12 -13 -14\
Commercial |
1 Court no. 4, | Jaipur - - - - - - - - - - - \
jaipur -

Page 1



‘:Sr.

|No.

Court Name- Commercial Court no. 4, Jaipur

Court

S-2 Form-7

Month — October, 2020

Form 7

Summary of Commercial Cases during the month

District Total Total Total Total
number of |number of |number of |number of
cases cases cases cases

pending on |instituted  |disposed pending at

1 the 1stday |during the |during the |the end of
\ of the month{month month the month
; 1| 2 3 -4 -5 -6 7
[ 1|/Commercial
Court no. 4, | Jaipur 824 0 0 824
\ Jaipur _

/ |
\w\ 1\//

X
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Sr.

No.

Med Form-6(1)
Court Name- Commercial Court no. 4, Jaipur
Month — October, 2020

List of cases received for Pre-Institution Mediation and Settlement during the month

Name of  |Total Total Total Total Total
Mediation number of |[number of |number of  |number of
Centre [For |applications |applications |case settled [non-starter |applications
example, |pending on |received  |During the |cases during |pending at
DLSA or |the 1stday |during the |month the month  |the end of
Main of the month{month the month
Mediation

Centre

number of

lMunr\bail

-2 3
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Med Form-6(2)

Court Name- Commercial Court no. 4, Jaipur

i S Month - October, 2020
S. Name of_the No. of | Nature of Applicant Party | Nature of Opposite Party No. of applications slab- wise as per Schedule-11 No. of No. of No. of No. of
No Authority | application application | application | application application
received by disposed off | referred for | where no where
Authority as per Rule | mediation | settlement = parties
3(4) arrived at as| reached a
and 3(6) per Rule = settlement
7(1)(ix) | as per Rule
S R : I o . N | 7(1)vii)
|| Individual | Corporate | Individual Corporate I I 11 l 11 I v l \% ’
-1 2 -3 4 -5 6 -7 8 -9 -10 -11 -12
1 S T B B R S B R R : :
/_\.
~ ) |
\& //
N\ /
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Statical Data Format

COMMERCIAL COURT, UDAIPUR (RAJ.)
SCHEDULE
Format for statistical data for the Month of Oct. 2020
(See Rule 3)

No. of cases pending No. of New cases instituted |Total cases pending in the court No. of cases disposed A f davs taken t
SN [Name of the Court (on the 1% day of (during the month as per (on the last day of the month as| (during the month as per LS it e o el
decide the case
Month) column 3) per column 3) column 3)
1) (2) 3) 4) ©) (6) ()
Commercial Approximately
1 :
Court Udaipur 813 =2 B > 76 Days
) \r 1/7
G
Judge

Commercial Court,

Udaipur

Page 1




SN

.

Court

(2)

Commercial Court
Udaipur

~ List of cases in which e-Payment of Court fees was made during the month

e-court fees

Commercial Court, Udaipur
Month Oct.-2020
Form-2

District
3)
Nil

Case No. | Petitioner v/s Respondent Advocate ' Date of Registration

" Date of e-Payment of

7 | . Court Fees
C) | (5) | 6) (7) | (8)
Nil Nil Nil | Nil | Nil

Commercial Court,
Udaipur

YV,

Page 1



Commercial Court, Udaipur

" Month Oct. 2020

Electronic process list

Form-3

List of cases in which Electronic Service of Process has taken place during the month

Date of e-Payment

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration oF Ciify Feeg
(1) 2 3 (4) ©) (6) (7) (8)
Commercial Court . M/s Barman Associates Versus - 09.09.2020 (Mail
1 . . - - : : -
Udaipur Wdaipnr | Case Ne:-12/2020 GM-85 My Prifard Transformation BajlvPamecha Date 1-10-2020)

Page 1

Judge

Commercial Court,

Udaipur




Randomly Allocated case

Commercial Court, Udaipur
Month Oct.-2020

Form-4

List of total no. of cases randomly allocated during the month

. Case Count (No. of cases
SN Court District Court Name - Court No. Case type randomly allocated)
OF @ @3) © ) (6) )
1 Commercial Court , Udaipur Udaipur Commercial Court - . -

G

Commercial Court

Udaipur
A

Page 1



Case managemen hearing

Commercial Court, Udaipur
Month Oct.-2020

Form-5

List of cases in which Case Management Hearing was held during the month

Date of case

o Petitioner v/s Date of
SN Court District | Case No. Advocate ; ; Management
Respondent Registration ,
Hearing
(1) 2) (3) (4) (5) (6) ) (8)
: 205/2018 CO, CIS . . : .
Commercial ; : S.K.Construction Vs Rajasthan | Shri Tarun Shrimal Vs
1 ; .09. .10.
Court, Udaipur Wdapur NG .298/20.18 State Etc. Shri Kapil Todawat 27 aalls Ledhasey
Civil Suit
: 158/2018 CO, CIS - Shri Shyam Sunder
2 | Commercial |y inur | No 1622018 | 1he Otiental Insurance Vs Mis | o o achish | 29.05.2014 13.10.2020
Court, Udaipur o e Global International .
Civil Suit Dovdiya
: 159/2018 CO, CIS . Shri Shyam Sunder
3 Commercial | y;q.iur | No 163201 | The Oriental Insurance VsMJs | oo o ohri Achish | 18.03.2016 13.10.2020
Court, Udaipur o . Global International .
Civil Suit Dovdiya
. 70/2018 CO, CIS : -
Commercial . gy ) Shri Shanti Lal Chaplot
4 . ’ Ny D
Court, Udaipur Udaipur |No 35/;_?111’[8 Civil |[Rose Marble Vs Nishant Panwar Vs Shri R.S.Rao 12.07.2017 16.10.2020
5 172/2018 CO, CIS : : :
5 Cornmercllal Udaipur No 175/2018 [CICI Bank Vs Mursleen Etc. Shri Hemant Jos_h i Vs Shri 30.03.2016 19.10.2020
Court, Udaipur L . Arun Jain
Civil Suit
. 5012019 Co), C18 . Shri Pushpendra Paliwal
6 commercial | y5a.iur | No 50/2019 Givil|  Bherataircon Vs Mewad |y oG iihon Singh | 18.07.2019 22.10.2020
Court, Udaipur X Hospital P.L.
Suit Rathore
3 139/2018 CO, CIS . . . . - .
7 Commercial Udaipur No 147/2018 Pande Minrals P.L.. Vs Varj Shri Sanjay Soni Vs Shri 12.09.2017 27.10.2020

Court, Udaipur

Civil Suit

Siremix

Manish Mogra

Page 1




Case managemen hearing

. 98/2018 CO, CIS . : A
Commercial . "~ .1 | M/s Vijay Laxmi Vs Choudhari | Shri Ratan Singh Rao Vs
8 ;
Court, Udaipur Udaipur |No 51/§gilt8 Civil & Company Skl Siiii] Sanian 11.04.2017 27.10.2020
. 3/2018 CO, CIS
Commercial . '~ o | M/s Laxmi EngineeringVs M/s |Shri Satya Narayan Gupta
9 X .10.
Court, Udaipur Udaipur { No 3/2801111? Gl Harbhajan Marbals etc. Vs Shri Kalpit Jain Tl Shinedlel
; 62019 GO, LIS ; ; .
Commercial . P Nand Lal Vs Patwaji Food Shri Ajesh Sethi Vs Shri
10 . i )
Court, Udaipur Udaipur | No 6/250u11? Civil Product Kamlesh Chouhan 15189.2017 28.10.2020
, 117/2G18 CO, €18
Commercial ; ’ M/s Khicha Industries Vs Shri Harsh Kumar Mehta
11 Court, Udaipur Udsapny Ngiﬁf /Szuoitla Raj.State Mines & Minrals L. Vs Shri Sanjay Soni Lelm el 2alp.2020
. 38/2020 CO, CIS | M/s Sona Engineering P.L. Vs : .
Ccommerc.lal Udaipur | No 20/2018 Civil | Raj.State Mines & Re-invented | Stri Arun Vyas Vs Shri | 56 1 5015 29.10.2020
12 ourt, Udaipur . Sunil Kumar Lodha
Suit Menufacturers
%\;&\‘//
Judge

Commercial Court,

Udaipur
Wiy

Page 2




Contested case list

Commercial Court Udaipur
Month Oct.-2020

Form-6
Contested Commercial Cases disposed during the month of Oct. 2020
Whether urgent No. of
retlsff “éa; Nature of | Date of r;l(ay ifjor
. . Dateof ~ [*OUEM ANITIE Dot of Days for Disposal  |executio| ETHOn .
SN Court District Case No. Petitioner v/s Respondent Advocate . . Institution . . of decree |  Act Section
Registration . : Decision Disposal |(Contested/Sett|] n of
Mediation did led) decran from date
not take place 5 of
Yes/No decision
€9) 2) (3) “) ©) (6) @) (8 ©) (10) (11 (12) (13) (14)
Nil

Page 1

4
N
Judge L

Commercial Court
Udaipur

/Aﬁ




Summary of commercial cases

Commercial Court Udaipur
Month Oct.-2020

Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1* day instituted during the diEbasad difing it et pending at the end of the
of the month month P & month
(1) (2) (3) 4) (5) (6) )
Commercial Court, .
1 Udaipur Udaipur 819 32 5 846

Cabv™
W
/ge

Commercial Court,

Udaipur
ﬂrﬁ
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pre institution mediation

Commercial Court Udaipur
Month Oct.-2020
[See rule 10 (2)]

~List of cases received for Pre -Institution Mediation and Settlement during the month

total no. of
applications pending Total no. of applications
on the 1* day of the received during the month

Total no. of applications
pending at the end of the

Total no. O.f €455 Total no. of non-starter
settled during the

cases during the month

' Name of Mediation Centre [For
SN = example, DLSA or Main Mediation

Centre Mumbai] i § month month
(L) (2) 3 4 () (6) (7)
1 ADR Centre, Udaipur 40 1 13 13 28

dle — 39 =gerd § HeSd Pre- Institution Mediation and Settlement @) 4f&a1 ADR Centre, Udaipur @ Ara® J A8 Wil & | 39 AT ¥ Fafea
e yawoll &) FaaT S&ETER ADR Centre, Udaipur gRT & 78 |

Commercial Court
Udaipur
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